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ORDER 

 The learned counsel for the appellant has completed his arguments.  The 
respondent’s counsel seeks some time for reply.   
 
 Post the matter for arguments by respondents and rejoinder submission, if any,  
on 14th January, 2015
 

. 

 
 
( T. Munikrishnaiah )             ( Justice Surendra Kumar )           
 Technical Member                                  Judicial Member 
 
 
sh/vt 
 

 

 


